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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH AT NEW DELHI 

(IN ORIGINAL APPLICATION NO. 606 of2018 

AND OTHER RELATED MATTERS) 1 5 JUL 7~ 

AFFIDAVIT FILED BY THE CHIEF SECRETARY OF THE 
GOVERNMENT OF ODISHA, IN COMPLIANCE OF ORDER DA TED 
28.05.2025 PASSED BY THIS HON'BLE TIUBUNAL 

I, Shri. Manoj Ahuja, IAS, S/o Ramesh Chander J\huja, presently working 
as Chief Secretary, Government of Odisha, having office at Lok Seva Bhawan, 
Bhubaneswar, do hereby solemnly affirm and state on oath as stated under: 

I. That I, the deponent above named, presently working as the Chief 
Secretary, Government of Odisha, am filing the present affidavit in 
compliance with the order dated 28.05.2025, passed by this Ilon' blc 
Tribunal. 

2. That, vide order dated 28.05.2025, this II on ' ble Tribunal was pleased to 
direct the deponent herein to file an affidavit, stating on oath that the 
disclosures made in the report dated 24.04.2025 arc true and correct. 

That I am well acquainted with the facts and circumstances of the present 
case, based on the official record and having perused the same, I am to 
depose the present affidavit based on the knowledge derived therefrom. 

4. That, out of a total of 115 Urban Local Bodies (ULBs) in the State of 
Odisha, 99 presently have no legacy waste in their area of jurisdiction. Out 
of the above-mentioned 99 ULBs, 23 ULBs had no legacy waste· and the 
remaining 76 ULBs, earlier having legacy waste, have completely 
remediated the legacy waste dumpsites & reclaimed the lands for use in 
developmental works. As submitted vidc report filed on 24.04.2025, there 
was no dumping of fresh waste at the aforementioned reclaimed lands. 

Correspondences as received from all ULBs certifying the abovc­
ned facts arc annexed and marked as Annexure-A. 

at, · r processing of wet waste total 262 numbers of Micro Composting 
(MCC) and 1 (One) Mechanical Waste Processing plant with a 

'-.'l'litJ:!l!"'~Pacity of 1243.5 Metric Ton/day and for dry waste processing, total 
umbers of Material Recovery Facilities (MRF) with a total capacity 
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of 2280 Metric Ton/day have been established & made functional in 114 
ULBs. Solid waste being collected from Households and bulk waste 
generators in the ULBs through the door-to-door collection method is 
being processed in the aforementioned MCCs and MRFs. 

6. That, generation of waste in a few ULBs increases for a period of time due 
to the temporary floating population and high footfall during festive 
seasons. For the time being, such additional waste is being processed 
through the windrow method. Further, in order to manage such additional 
generation of waste through waste processing facilities, the Housing & 
Urban Development Department has undertaken the establishment and 
operationalisation of additional 30 MCCs and 26 MRI~s in 24 ULBs. After 
operationalisation of the aforementioned MCCs and MRFs, such 
additionally generated solid waste will be processed. 

7. That, Keeping in view the increase in urban population due to rapid 
urbanisation as well as inclusion of peri-urban areas within the jurisdiction 
of urban areas, it is observed that the present capacity of waste processing 
facilities needs to be enhanced adequately for effective management of 
solid waste. Accordingly, the State has planned to establish & 
operationalise the Compressed Bio-Gas (CBG) Plants in identified ULBs 
to address the management of solid waste effectively. 

8. That, as regards to management of liquid waste, the information provided 
vide report filed on 24.04.2025 regarding generation of waste, its 
treatment, and the gap between generation & treatment is true. 

It is humbly prayed before the Hon' ble Tribunal that the actions taken by 
the Government of Odisha in the matter may kindly be taken into record by way 
of the present affidavit. 

1-QENT FIED 

VERIFICATION: 
Oief Secretary, 

GCaha 

I, the above-named deponent, do hereby verify that the contents of the 
above affidavit, along with the report filed on 24.04.2025, are true and correct to 
the best of my knowledge and nothing material has been concealed therefrom. 

at 1J? \')J Sh_ on this l5"~day of July, 2025 . 
.. ffO~EfiT f EING 

THE ABOVE N"MEO w1!,c,~ .... ' 
IOENllftEO 0'1 ..\1.\~ .. . .. AND ~ ~ 
110V 6BSR APPEARS BEFORE J E DEPOjEN_: ~ 
;t.~E AN OATH ON .. L~t4J·~N ASOUT QNlf Secretary, 

' •..•.••. AM/PM THAT THE NTS Odlaha 
, .. ........ ~ HT\OA\/ll .RE TRUE TO 
01 lt!i::> "' r RA 
Hl~/HE.I{ KNOWLEOGE. ......... - - - · E 

swar 

d "'"" o t-l :4610~ f\~·g . "".., . 
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', Annexure-A 

CERTIFICATE 

This is to certify that Notified Area Council, 
Athgarh has no legacy waste dumpsites under its jurisdiction and the daily waste generated in the ULB is being 
processed in the existing waste processing facilities . 

I further certify that the waste generated in the ULB is not dumped at any location. 
\ 

Date : 20.06.2025 

Ex~~ 
Athgarh NAC 

i 
&pedal Secretary to Govt. 

P t Inv. a CC Deptt. 

5 
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CERTIFICATE 

This is to certify that the Bio-Mining of Legacy Waste site at 
Salapda ward no-12 under Anandapur Municipality) has been 
completed in all respect and no further dumping of waste is talcing 
place in the remediated site. Additionally, the daily waste generated in 
the ULB is being processed in the existing waste processing facilities. 

I, further certify that the reclaimed land having area of 2.5 (In 
Acre) to be used for the purpose of Plantation . 

(Geo-tagged photograph of the reclaimed land) 

Date: 20.06.2025 

Special Secretary to Oovt. 
1',■ • Env. a cc Deptt. 

J ~ 
Executiv~cer 

Anandapur Municipality 

61584



CERTIFICATE 

This is to certify tha t the Bio-Mining o f Lega cy Waste site at 
Pa nc hmnahala. Nuamouja, Near F'STP under Angul Munic ipa lity has 
been completed in a ll respect a nd no further dumping of waste is 
ta king place in the remcdia ted site. Additiona lly , the daily waste 
generated in the ULB is being processed in the existing waste 
processing facilities . 

I. further certify that the reclaimed land having area of 3 
(Three) Acre is to be used for the purpose of additional MRC. 

(Geo-tagged photograph of the reclaimed land) 

✓ ·1"' 

Date: t10!06 \JOJS 8xt·cut i, c ()flic lKUtlv• Offkttr 
A11pl Muntclpa1,•\­

A11g11 I Mu11 inp:1 l1 1,· 

Special Secretary to Govt. 
llol 11 r.. l:nv. & cc Deptt. 

---------

71585



~ 

CERTIFICATE 

This is to certify that the Bio-Mining of Legacy Waste site at 
Babanpur, Gadagada Hill under N.A.C Aska has been completed in 
all respect and no further dumping of waste is talcing place in the 
remediated site. Additionally, the daily waste generated in the ULB is 
being processed in the existing waste processing facilities. 

I, further certify that the reclaimed land having area of 
0. 7063 Acre is to be used for the purpose of Plantation. 

(Geo-tagged photograph of the reclaimed land) 

Date: 19/06/2025 

lpectaf Secretary to Govt. 
llaNaC. Env. & CC D•ptt 

/ 
~ 

·" 6t'icer 
ka 

Execu~e Officer 
Noti.fied Afea Council,Aska 

81586



CERTIFICATE 
This is to c rtify tha t the Bio-Mining of L gacy Wa t it a t 

Tangianisha, Ward.No-3 under Athma llik AC has be n comp! ted in 
all r spect and no further dumping of wa te i taking plac in the 
remediated site. Additional! , the da il waste g n era t d in th ULB 1s 
being pro d in th xis ting wa t proce ing facil it i s . 

I, further certify tha t th reclaimed land having ar a of 2.84 (In 
Acre) to b u d for the purpo e of Plantation . 

<Insert Geo- tagged Photograph of the recla im d la nd 

(Geo-tagg d photogra ph of th r claim d la nd) 

Execu tive Officer 

i 
Speelal Secretary to Govt. 

I' u : Env. & CC Deptt. 

Athma llik AC 

91587



CERTIFICATE 

This is to certify that the Bio-Mining of Legacy Waste site at 
Kandpali ward no 12 under Attabira NAC has been completed in all 
respect and no further dumping of waste is taking place in the 
remediated site. Additionally, the daily waste generated in the ULB is 
being processed in the existing waste processing facilities. 

I, further certify that the reclaimed land having area of Acre 0.8 
is to be used for the Plantation. 

<Insert Geo-tagged Photograph of the reclaimed land after complete -,-

~ 21 38704 
~ll37'860S 
0r,at,an 1n2• 1'7m ,,_,,_ 26S7m 

T..,.. 01,-19 ,ens ,, 31 

(Geo-tagged photograph of the reclaimed land) 

Date:21.06.25 

Special Secretary to Govt. 
111M I t Env. & CC Deptt. 

10 

' -.,Executive ;me~~ r \ 
~ NAC,Attbira 

101588



CERTUl CATI-: 

This is to certify that the Bio-Mining of Legacy Waste site at 
Cbunavatl, Gopalgaon under Balasore Municipality has been 
completed in all respect and no further dumping of waste is taking 
place in the remediated site. Additionally, the daily waste generated in 
the ULB is being processed in the existing waste processing facilities. 

I, further certify that the reclaimed land having area of 05 Acre 
to be used for the purpose of Plantation/Developmental Work. 

(Geo-tagged photograph of the reclaimed land) 

Date:23.06.2025 

EXE~~ 
BALASORE MUNICIPALITY 

Special Sec tary to Govt. 
Fol'llt. £ny, & cc Deptt. 

111589



~ OFFIC:!I!? N~~l=E~!:A~O~~~l~,~::MELA g_~ 
At/Po-Balimela, Dist- Malkangiri-764051, Mail ld:eonacbalimela@gmail.com 

Annexure-A 

CER'TIFICKfE 

This is to ertify lhat the Bio-Mining of Legacy WaSte stte ~t 
DurnpiJ:1g ard under Ward No- l 2 Balimela NAC has been completed 1n 
all resp t and no furlher dumping of waste is taking place in the 
rernediated site. The daily waste generated in the U LB is being processed 
in the existing waste processing facilities. 

I, further certify that the reclaimed land having area of 2 (In Acre) 
to be used for the purpose of Plantation. 

(Geo-tagged photograph of the reclaimed land) 

Date: 2-0/0~ I, r 

. . o\ o l ~ ~~ 
Comm1ss1oner / Executive Officer 

Special S.cre ry to Govt. 
~DIii t. Env. & CC Depll. 

121590



CERTIFICATE 

This is to certify that the Bio-Mining of Legacy Waste site at 
Gulimara, Ward No.-12 under NAC Balliguda has been completed in 
all respect and no further dumping of waste is taking p]ace in the 
remediated site. Additionally, the daily waste generated in the ULB is 
being processed in the existing waste processing facilities. 

I, further certify that the reclaimed land having area of 0 .18 (in 
Acre} to be used for the purpose of Plantation. 

Date: 20.06.2025 

i 
Speel•I secretal'Y to Govt. 

,..,...Env.acco-,tt. 

1..3 

~~✓ 
Executive Officer 
NAC BALLIGDA 

131591



CFR'rIFICATE 

This is lo ccrtil\ that the Bio-Mining of Legacy Waste siLc al 
l\kh1.1 okhara under Balugaon N./\.C. ha been com pleted in nil 
rcspe<.:l and nu funhl"r dumping o f wast<: is taking pl.in: in l h l' 
r ·mediated site.·. Addi tionally. the dai ly was te generated in the ULl3 is 
l)l•ing pro 'L's:-;ccl i n the cxis1in1; \\'Osle proccs:;ing f:1c ilitic: :-, . 

I. rurthcr ~crtify that the rcclni m ed land havi n g an:a of 2.500 
J\cn· to bt.: user! fur the purpose o f Plantation. 

<lnscn Geo 

(C~vu-l<1J!.gcd photugr.iph or the reduinit·d land ) 

D .. 1Lc: 20.UD.102"1 

Speclal Secretary to Govt. 
Foreat. Env. & CC Deptt. 

141592



CERT I Fl CA' l'E 

Thi . is tn t l' rll (\' !lint 1lw Hu, M 111ing of Lt I'.•''\ W,, ..,l c ..,lie :, , 
C,m:il Ro:1ci. W.1rd no 14 unck1 ll;inpur NI\( ' h,1'i IJ,-1·11 rorn pl, ·t r·rJ in 
all respect .ind nu funlwr dumplllJ{ of w ;1•-tc· 1•, 1.rk11 •J: pt,,,<· tn t lw 
rcmcdiatC'd sill'. /\ddition~1li\ , rhv cl.,ih \\ n..,lt g<"n< r : 111 d in trw lJ LH 1·~ 

bL•ing pro csscd in the t·xis tin~ \\'H'> l l' prun·..,'-l1ng J;ir·J1 11 ws. 

I. further certify thr1 t the rec la ,mu! kind h:,vin~ ,,re·;, <Jf (J . I 1k 
(In Acre) is being used for the purpm,c of P l,1 11l ,Jl10 11 . 

~ ,, 
~/~·-:.~ 

:.· 

(Geu-t1ggcd photogr.:i ph of thv rl'c i.11 nll cl I.ind) 

D,w .21 .06.2U2:'; 

Special Secretary to Govt. 
f GJ a r. Env. a CC Deptt. 

151593



~&il6~ ~ 0 'o'~ 'c]Q<8Q, Qlc;,,1 ~ 
OFFICE OF THE NOTIFIED AREA COIJNCR, BAND ~ 

\. (06723) 240228 G www.banklnac.in 1:81 nacb1nklOy1hoo.com 

CERTIFICATE 

This is to certify that the BANKI NAC has no legacy waste 
dumpsites under its jurisdiction and the daily waste generated in the ULB is 
being processed in the existing waste processing facilities. 

I further certify that no waste generated in the ULB is being dumped at any 
location. 

Date:19.06.2025 

special Secretary to Govt. 
,.,..t 1Env. • cc oeptt. 

161594



CERTIFICATE 

This is to certify that Bio-Mining of Legacy Waste site Damu Hutting. Ward No-15 
under Barbi I Municipality has been completed in all respect and no further dumping of 
waste is taking place in the remediated site.Additionaly, the daily waste generated in the 
ULB is being processed in the existing waste processing facilities. 

I, further certify that the reclaimed land having area of 5 Acre is being used for the 
purpose of Plantation. 

Date-19.06.2025 

Special Secretary to Govt. 
Ferat. EnY. & cc Deptt. 

11-

Execut1v , ffic r 
Barbi! Municipality 

171595



Tel : 06792-252703 
WtbJilt =-• =~· = = 

t-m•il : 

OFFICE OF THE BARIPADA MUNICIPALITY 
BARIPADA, MAYllRBIIANJ- 757001 

CERTIFICATE 
This is to certificate that the Bio Mining of Legacy Waste site at Raghunathpur 

Ward No. - 22 under Baripada Municipality have been completed in all respect and no 

further dumping of waste is taking place in the remediated site. Additionally, the daily 

waste generated in the ULB is being processed in the existing waste processing facilities. 

1, further certify that the recla imed land havi ng area of 2 Acre to be used for the 

purpose of plantation. 

(Geo - Tagged photograph of the reclaimed la nd) 

Date : 20/06/2025 

~l•I Secretary to Govt. 
,_,-,':nv.&CCC)eptt. 

181596



Thif1 i11 to c;ert ify th LJt th,: Hio I Ain in;~ ,,f J,,1:;~:J<;:; V/:J';t,; •;i1r;:J1 

l<ainratikrn und c;r B.:i rrm li NAC h :n lJ,;1;n r;mnplt;t1;,J in ;JJl r<; ·,pc<:.t :.md 
no furth er d u mping of w,wl<: i~, t;., Jdng p l:Jf~; in t iJ,; r<;rtJ(:cJi:;tr;d ·>i '; 
Additionally, Lh e; daily w ;,rnt <: g,;n,:mtr:d in the IJU ~ i-. l;1;ing pr<Ju;·,-,r; ,J 

in the existing wast<.: p ruc:e;:1:1ing fo <.ili t k:>. 

r, further certify tha.l the rcd a imcd la nd h~ving ~rc;a of rJ2 (J r. 

Acre) to be used fo r the p u rpo:-;c; of Pla n l.8 tion . 

(Geo-tagged photograph of the reclaimed land/ 

/ 
Date:04.07.2025 

Special Secretary to Govt. 
flo" 1 I, Env. & CC 0.ptt. 

i 'f 

( 

~ > 
Execuu\·e 1amcer 

'AC Barpali 

191597



CERTIFICATE 

This is to certify that the Bio-Mining of Legacy Waste site at 
Bhairabpur, Ward No- 22 under Basudevpur Municipality has been 
completed in all respect and no further dumping of waste is taking 
place in the remediated site. Additionally, the daily waste generated in 
the ULB is being processed in the existing waste processing facilities. 

I, further certify that the reclaimed land having area of 1.5 (In 
Acre) to be used for the purpose of Plantation & Open Space 
Development. 

Date: 21.06.2025 

1''' 
b>7 

cutive Officer 
devpur Municipality 

ta~ to Go~\. c...clal Secre • , ptt. 
~-- st £nV ~ CC D• Nzl a ,., 

201598



CERT IFICATE 

This is to c rtif~· that the Bio-Mining of Lega y Wa::;tc !-.i tc a t Wa rd 
o-5, ea1- utumeswar Road under Bellaguntha NAC has been 

completed in all respect and no further dumping of wast is taking 
place in the remediated site. Additionally, the daily waste generated m 
the ULB is being processed in the existing waste processing facilities . 

I , further certify that the reclaimed land having area of 1.00 (In 
Acre) is being used for the purpose of Crematorium & Vending Zone. 

(Geo tagged photograph of the reclaimed 1,md) 

Date: 19·D6-~ 

\ 

l~Xt'l' l~~t· 

211599



. , .. 

CERTIFICATE 
" - . .... This is to certify that the Bio-Mining of l~gacy waste site at Kadupada, Ward No-11 under Belpahar 
Mun1c1pality has been completed in all respect and no further dumping of waste is taking place in the 
retnediate site. Additionally, the daily waste generated in the ULB is being process in the existing waste 
Processing facilities. 

• I, futthet certify that the reclaimed land having area of 3 Acre to be used for the purpose of 
plantation. . 

(Geo-tagged Photograph of the redaimed land) 

Date : 19.06.2025 

Exec 
Belpaha 

I 
'I 

j 

, l 
. I 

. •. i 
' 

I 
' I 
I 

j 
l 

-i 
t 

1 

j 
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This is to (-crt1fy that th Bio-Mining o f Lcgocy WoSle s it at 
Tnsalpur, ' ha ram pa under Bhadrak Munic ipa lity ha'> b •n 
comp! . tcd in all resp c t and no furthe r dumping of waste i s ta king 
~Ince m the remcdiated site. Additionally, the daily was te g n r atccl 

10 th ULB is b ing processed in the existing wast processing 

facilities. 

I, further certify that the reclaimed land having area of 19 .5 (In 

Acre) \ ill be used for industrial purposes. 

Date: 

(Geo-tagged photograph of the reclaimed land) 

1► , 
'l.Y .fl l!, 

Executive Officer 
Bhadra k Municipality 

231601



CERTIFICATE 

This is to C'<"rtify thnt the Bio-Mininp of f,;(' J~a<·y V/;1c;t<' <.1 it,· ;,t 
Near RTO Square under Bhanjanagar NAC hoR lwcri romplct ·cl in nil 
respect rlnd nn furth<'r dumping of w:1str is Inking pl<.1< c in rhc 
rcmcdiatNI site . Additionally, UH· dajly wastr gen<'ratcd m the ULB ts 

being processed in the existing wastr processing fa iltti s . 

. 1, further certify U1at the reclaimed land having area of 2 .630 
(In Acre) is being used for the purpose of Plantation . 

(Geo-tagged photograph of the reclaimed land) 

Exec ti 
Bhanjan -J'•J,(J 

241602



,.,...,,_ 

·. 

This is to certify that the Bio-Mining of Legncy Waste site a t 
Bhangabari under Bhmnmipatna Municipality has been completed in 
all respect and no furthe r dumping of waste is taking place in the 
remcdiatcct site. Additionally. the da ily waste generated in the ULB is 
being processed in the existing was te processing facilities. 

I , further certify that the reclaimed land having area of '::i -h 
(In Acre) is to be used for the purpose of construction of Additiona l MCC 
and MRF. 

.. -J 
~;::~:.;;~:;,j... _... 

. . - . . .. 
ii, .. 

(Geo-tagged photograph of the reclaimed land) 

?✓e-~¥-~/ 
~ \~ '6)1.,,3 

Executive Offic~ 
Bhawanipatna Municipa lity 

251603



CERTIFICATE 

This Is to certify that the Bio-Mining of Legacy Waste s,te at 
Ward No.2 (Near Women's Collage) under Bhuban NAC has be n completed 
In all respect and no further dumping or waste Is taking place In the 
remediated site. Additionally, the dally waste generated in the ULB ,s being 
processed In the existing waste processing facilities. 

I, further certify that the reclaimed land having area of 1 (In Acre) 
to be used for the purpose of Ptantation. 

(Geo-tagged photograph of the reclaimed land) 

Date: - I 'I/ I,/ 2 fi Ex 
Bhuban NAC 

261604



CERTIFICATE 

This is to certify that the Bio-Mining of Legacy Waste s ite at 
Baunspola near Wealth Centre, Ward No. O l under Bijepur NAC has 
been completed in all respect and no further dumping of waste is 
taking place in the rernediatcd site. Additionally, the daily waste 
generated in the ULB is being proce scd in the existing waste 
processing facilities. 

I, further certify that the reclaimed land having area of Al.00O 
to be used for the purpose of Sanitation Vehicle Shed, Store Room & 

Plantation. 

(Geo-tagged photograph of the reclaimed land) 

Date: 19.06.2025 

Exe~~ 
Bijepur NAC 

Executive Officer 
Bijepur NAC 

271605



NOTIFIED AREA COUNCIL, BINIKA 
Dist: Subarnapur, Odisha, 767019 

Email ID : binikan.hud@nic.in 

Phone/Fax : 06654-241113 

CERTIFICATE 

This is to certify that the BINIKA NAC has no legacy waste dumpsites under 
its jurisdiction and the daily waste generated in the ULB is being processed in the 
existing waste processing facilities. 

I further certify that the waste generated in the ULB is not dumped at any location. 

Date : 19.06.2025 

·i 
lo 

I>,.'() 

Exec i~e Officer 
Notified Area Council, Binika 

281606



( 'Fl{TI Fl< 'ATE 

I; l11r1 l1-'1 ,,-11 11~ 1h.11 . llh' 1\·,· l:t1i111•d la11d ha, i11g 111\'a 11 1 I .'> / ( 111 1\u l' ) 1, h L· 1111• 11" :d ft, 1,, 

u,,,l 1:,1 1h,· l'lll'I''' '' ' ,,t l'l,1~ l 11\1111HI ,,1 .II) I liµh Sl'lh111I. I l1 111dl1. 

-~ .• ~t'. L_ 
<") {" • • 'l \ 

,,·c111i, ,. { )ni,·,·r 

lh111dltµa 1lt 1 \l ' 

291607



• 
CERTIFICATE 

This is to certify that the Bio-Mining of Legacy Waste site at 
Ratak.handi, ward no-08 under Brajarajnagar Municipality has been 
completed in all respect and no further dumping of waste is taking 
place in the remediated site. Additionally, the daily waste generated in 
the ULB is being processed in the existing waste processing facilities. 

I, further certify that the reclaimed land having area of 3.472 (In 
Acre) is being used for the purpose of plantation. 

Date: I ~ , ll'i, • 'l !, ~ · 

s,eclal Secretary to Govt. 
r r em.• cc o.ptt. 

~.,.)o 
Executive Officer 

Brajarajnagar Municipality 

{i)v' 

30 

301608



CERTlf-lCJ\TE 

This is to certify that the Uio-Mining of legacy waste site at Nagudu 
under Buguda NJ\C has been completed in all respect and no further 
dumping of \.\raste is taking place in Lhc remediatcd site. Additionally, the 
daily waste generated in the ULB is being processed in existing waste 
processing facilities. 

1, further certify that the reclaimed land having area of 1.00 (In 
Acre) is being used for the purpose of Plantation. 

Date: 

(Geo-tagged photograph of the reclaimed land) 

~ 
5peelal Secretary to Govt. 

Ill •• ienv. & CC Deptt. 

.31. 

/.) 
./- ~ . £l 6 ) l' } L:, 

Executive Officer 
~NAC,Bugucla,(Ganjam) 

■• C 1] ■ • 
lll.A-C.a .. ,t 

311609



CElfl'IFl( 'A'l 'E 

This 1s to ccrt1(, thnt 1hr H,o M111111g of l ,rgfl < v W,,qtr ~,,c , ,1 

Munda Sah1 (WArd 110 2) unde r Chnmpun NA · h ,1 '> br ·n romplPtrd 

111 all r-espcc-t nnd no further dumping of wc1 s tc 1c; tc1 krng pl;,cc rn thP 
remcdiated site Add1t1onolly. the drnly wast r generated rn t he ULB ,., 

being processed in thr existing waste processing focil1t1cs 

I. further certify tha t the reclaimed land having a r a or O 99 
acres 1s being used for the purpose of Planta tion 

....... .,,,._,,,.-c,. 
I 11''4,III.., "' ~ 711 , ,_,..,,un ◄ot 07tlM O ,-., 

t-::"ilO:~,~f oe u 
Ht,. p,.,..,. ,11,,. •. ,,.. #ti ..... 

(Geo tagged pholngrnph of Ille: 1-erl.1111wci 1.111d) 

Date 20 06 2025 

Speelal Secretary to Govt. 
A,t11t, 1Env. & CC Deptt. 

321610



t41 :c 

CERTIFICATE 

This is to certify that the Chnndbali NAC has no legacy waste 
dumpsites under its jurisdiction nncJ the daily waste generated in the 
ULB is being processed in the existing waste processing facilities. 

I further certify that no waste generated in the ULB is being dumped 
at any local ion. 

Date :19.06.2025 

to oovt. 
\al secretafY 5':: rt £11'#,. cc l)eptt. 

33 

331611



NOTIFIED AREA COUNCIL CHATRAPUR 

CERTIFICATE 

This is to certify that the Bio-Mining of Legacy Waste site at near 
Ujjeleswari Temple under Chatrapur NAC has been completed in all respect and 
no further dumping of waste is taking place in the remediated site. Additionall , 
the daily waste generated in the ULB is being processed in the existing waste 
processing facilities. 

I, further certify that the reclaimed land having area of 1.3 Acre (In Acre) 
to be used by the land owner. 

lal secretary to Govt, 
s.,ec En ,$;.~Deptt. 

(Geo-tagged photograph of the reclaimed.lfil:~l~•~ JVJ 

Date:-

341612



I 
CERTIFICATE 

This is to certify that the CHIKITI NAC has no legacy waste 
dumpsites under its jurisdiction and the daily waste generated in the 
Chikti NAC is being processed in the existing Micro composting Centre 
(MCC) and Material recovery Facility for waste processing. 

I further certify that the waste generated in the Chikiti NAC is 
not dumped at any location. 

Date : 
~ 

Executive Officer 
NAC Chikiti 

351613



CERTIFICATE 

This is to C(?rtify that the Bio-Mining of Legacy Waste site at 
Badhi Padia,Ward No-08 under Choudwar Municipality has been 
completed in all respect and no further dumping of waste is taking 
place in the remediated site. Additionally, the daily waste generated in 
the ULB is being processed in the existing waste processing facilities. 

I , further certify that the reclaimed land having area of 18.0 Ac 
(In Acre) to be used for the purpose of Plantation. 

(Geo-tagged photograph of the reclaimed land) 

Date:20.06.2025 

cla\ Secretarf to Govt. 
5P8 ,.. •nv &. cc oeptt. ~,s.. 

361614



CERTIFI _ATE 

This is to <'I Lifv thnl the H10 Mining of L g~cy Waste s1tr at 
Near B ' College-. Ward No-01 , KunJabangw h , Daspnlln tnder 
Dasprula NA hns been rompletecl in aJI r spert ;:mcl no further 
dumping of\ astc is taking place in the remcdinted s ite. Addillonally, 
the druly waste generated in the ULB is being proresscd in the 
e,;sring waste pro 'essing facilities. 

I, further certify that the reclaimed land having area of 2 Acre 
1s being used for the purpose of Plantation work. 

Da te: 20/ 06 / 2025 

tart to Go-rt. 
spec\a\ secre CC oeptt. 

1¥ rt f.nv.1 

371615



OFFICE OF THE MUNICIPAL COUNCIL: DEOGARH-

.CERTIFICATE 

Th. . . . M' . f L Waste site at 1s 1s to ccrt.Ify that U1e 810- 1111ng o cgacy 
Benjatinali , Ward no- 1 O under Oeogarh Municipality has b~en 
completed in all respect and no further dumping of waste is taki~g 
place in the remediated site. Additionally, the daily waste generated in 
the ULB is being processed in the existing waste processing facilities . 

I, further certify that the reclaimed land having area of 2 Acre to 
be used for the purpose of Plantation. 

(Geo-tagged photograph of the reclaimed land) 

Special Secretary to Go" •. 
'-'""· env. a. cc oeptt. 

' 
Exe 1cer 

Deogarh Municipality 

381616



......... ......... ....... -< 
Q■I~~ ~I~ ~Q~Q (n\l~~l~Q, ~l~gQQ 

OFFICE OF THE NOTIFIED AREA COUNCIL, DHAMNAGAR 
Pin:-7 56117 (Odisha) Tel.No-06786-236056 / E.Mail: Q .Q!!!!lQ.gQ_r.no t rn • or, 

CERTIFICATE 

This is to certify that the Dhamnagar NAC has no legacy waste 

dumpsites under its jurisdiction and the daily waste generated in the ULB 

is being processed in the existing waste processing facilities. 

I further certify that no waste generated 1n the ULB is being 

dumped at any location. 

Date :19.06.2025 

.3'1 

391617



CERTIFICATE 

This is to certify that the Bio-Mining of Legacy Waste site at 
Khutuluguda under Dharamgarh NAC has been completed in all 
respect and no further dumping of waste is taking place in the 
remediated site. Additionally, the daily waste generated in the ULB is 
being processed in the existing waste processing facilities. 

I, further certify that the reclaimed land having area of 2 .S0(ln 
Acre) to be used for the purpose of Plantation. 

(Geo-tagged photograph of the reclaimed land) 

401618



/ 

CERTIFICATE 

Tlus is to certify that the Bio-~1ining of Legacy Waste site at 
Banjhakusum, Mahisapat , Ward no 8 under Dhenkanal Municipality 
has been completed in all respect and no further dumping of waste is 
taking place in the remecUated site. Additionally, the daily waste 
generated in the ULB is being processed in the existing waste 
processing facilities . 

I, further rtify that the reclaimed lru1d having area of 4 .5 (In 
Acre) to be used for th purpose of plantation . 

Date: 21.06.2025 

apec\a\ secretart to G~ 
...,,_ae,£nv.•CCDeP 

4! 

Executive Officer 

Ohenkanal Municipality 

411619



( Elf I JI I< '\TL 

Thts ts to 1 ,~1111\ lhHI I lw 1110 1\1111111, 111 I rnty Wn t, rt 
Ch:1ngud1<i, 1 undf•1 I 1, lpBhund1 N,\l hn 111, 11 1 omplt tcd 111 ,JI 
r<' '-P l 1 nd no f111 th1•1 d11111p111 ~ 111 i. H 11 1 r tlcin pl H m th 
rcmcd1at d su \ dd11ton lh, tlw d1 ii\ ,Ets t1· g,•n •1 ut, d 1r1 !11 ULH 1 

l Ctn pn~, r.ssc•d Ill th,• 1• 1 till• w,1s11• pro< 1•ss1ng f,tc 1ltt1cs 

1 furth er ertifv that the rccfHjmecl land h avi 11g ,11 CH of 4.4 I (In 
Acre) 1 bemg u ect for the purpose of Plantation . 

(Geo-tagged photograph of the reclaim ed land) 

Date: 19.06.2025 

apeclal Secretary to Govt. 
._ ________ Ila 11e 1;nv. • CC Deptt. __ 

421620



UFFICt ur 1nr, 

NOTIFIBD AREA COUNCIL G.UDAYAGIRI 

CERTIFICAT E 

This is to certify that the G.Udayagiri NAC has no legacy 
waste dumpsites under its jurisdiction and the daily waste generated in 
the ULB is being processed in the existing waste processing facilities . 

I further certify that no waste genera ted in the ULB is being 
dumped at any location. 

Date : 21.06.2025 

Special Secretary to Govt, 
11.d I tl Env. & CC Dtptt. 

4.:; 

E ecu v Officer 
NAC G.Udayagiri 

?ti-

431621



OFFICE OF THE NOTIFIED AREA COUNCIL, GANJAM 
1' .:\ .C. lian.i.im. Odi•d1a- 7(>10::!(, 

T l'I : 06811-293360, E - mail: <' u.11aq.:a11ja1112 I II g111ail.nJ111 

Datrd: I 8.0C,.202:i 

CERTIFICATE 

This is to certify that the Ganjam NAC has no legacy waste 
dumpsites under this jurisdiction and the daily waste generated in the 
ULB is being processed in the existing waste processing facilities. 

l further certify that the waste generated in the ULB 1s not 

dumped at any location. 

Date : 18.06.2025 AAdfcer 
~Wlc 

441622



NOTIFIED AREA COUNCIL, GOPALPUR, 

GANJAM, ODISHA. PIN-761002 

Email ID: nacgopalpur(1 I (r1Jgmail.com 

Letter No. rE I ( ?( 

CERTIFICATE 

Date: Ii /0)./ 2025 

Annexure-A 

This is to certify that the Bio-Mining of Legacy Waste site al 
Harijan Street, Ward No. 07 under Gopalpur NAC has been completed 
in all respect and no further dumping of waste is trucing place in the 
remediated site. Additionally, the daily waste .generated in the ULB is 
being processed in the existing waste processing facilities. 

I, further certify that the reclaimed land having area of 2.89 (In 
Acre) is being used / to be used for the purpose of plantation. 

I 

(Geo-tagged photograph of the redaimed lmid) 

~)J ... 
Executive Officer 

Gopalpur NAC 

451623



CERTIFICATE 

This is to certify that the Bio-Mining of Legacy Waste site at 
Birsa Road. Taltampur under Gudari NAC has been completed in all 
respect and no further dumping of waste is taking place in the 
remediated site. Additionally, the daily waste generated in the ULB is 
being processed in the existing waste processing facilities. 

I, further certify that the reclaimed land having area of 0.593 
(In Acre) is being used for the purpose of Construction of Building 
under H&FW Department. 

5peclal Secretary to GptLovt. 
,..,..,_ ~nv. • CC De 

,,.. 
\"'i '~-~ 

Exe ve Officer 
Guc:lari NAC 

461624



CERT IFICATE 

This 1s to certify that the Bio-Mining of Legac) Waste site at 
Ward No- 15 Alusin h under Hindol AC { 1unicipal Corporation/ 
Municipality / AC) has been completed in all respect and no further 
d umping of waste is taking place in the rem ed1a ted site. Additional!), 
the dail · \\ aste generated in the ULB is being proccs cd m the 
existing waste processing faciliues. 

I, further certify that the reclaimed land having a rea of 1 acre 
(In Acre) is to be u sed for the purpose of plantation . 

(Geo-tagged photograph uf lhe I edaimed land) 

Date: .2D cb-J.... e;-

Special Secretary to Govt. 
Jll2 3 Env. • cc Dtptt. 

41 

(PfaM 
Executi~ 

E:l(eCMt;1tat &#icer 
Hindol N.A.C. 

471625



CERTI Fl CATE 

This is to certify that Hinjilicut 
Municipality has no legacy waste dumpsites under its 
jurisdiction and the daily waste generated in the ULB is 
being processed in the existing waste processing 
facilities. 

I further certify that the waste generated in the ULB is 
not dumped at any location. 

~ 
Executive Officer 

Hinjilicut Municipality 

tary to Govt. 
Sc)acial secre tt. 
~ En~. & cc O•P 

481626



CERTIFICATE 

This is to ccrtifr thnt the- Jagntsinghpur Municipality hus no 
lega\'.'~· w,,stc dumpsitcs under its jurisdiction and the daily waste 
g('n~rntcd in •he- ULB is being processed in the existing waste 
processing foci ,ities. 

t further certi(v that the wustc generated in the ULB is not dumped 
a t any location . 

Oat~: I 9-06-2025 Executive Officer 
Jagatsinghpur Municipality 

Spec\al Secretary to Go"lt. "°''"' 1:nv. • cc oeptt. 

491627



CERTIFICATE 

This is to certify that the Jajpur Municipality has no legacy 
waste dumpsites under its jurisdiction and the daily waste generated 
in the ULB is being processed in the existing waste pro~ssing 
facilities . 

I further certify that the waste generated in the ULB is not dumped 
at any location. 

~lc,i_,/ 
Execu v/~~ce\ 

~ajpur Municipality 

Sp-,eial Secr~ta,Y to Govt. 
PQnl1'1. e,nv, & CC DPptl 

... -

501628



• 

~I◄:R'l 'I FI CJ\'T'E 

This is l o ccrli~y lhat I he Bio Mining of Lcgncy Waste si te at 
Sekhbard, Jalcswar und er Jalcswar Municipality ha~ b een 
comple ted in all 1·cspcct a nd no further dumping of waste is taking 
place in the rcmcdia tcd s ite. Addilionally, the daily wasLc generated in 
the ULB is being p r ocessed in the exist ing waste processing facili t ies. 

I, further certify that the reclaimed land having area of 0.819 
(In Acre) to be used for the purpose of plantation. 

(Geo-tagged photograph of the reclaimed land) 

Date: ...2.6 , 0 G, • !l...S, 

s.,eclal Secretary to Gptt.·ovt. 
~Env.&CCDe 

Executive Officer 
Jaleswar Municipality 

511629



CERTIFICATE 

This is to certify that ' the Bio-Mining of Legacy Waste site ?tt 
Sandhapur, ward no9 under jatni municipality has been completed in 
all respect and no further dumping of waste is tal<lng place in the 
remediated site. Additionally, the daily waste generated in the ULB is 
being processed in the existing waste processing facilities. 

/ I, further certify that the reclaimed land having area of 4 .81 
acre is being used for the purpose of plantation. 

Lototude 20 18 5073 
Lony,1ude 8S IOSlS/ 
C.teYat,on 3l 12 ,60 m 
Acc,yrocy 4199 m 
r.,,.. 19-06 202s 1, 01 

(Geo-tagged photograph of the reclaimed land) 

Date: 19.06.2025 

521630



CERTIFICATE 

This is to certify that the Bio-Mining of Legacy Waste site at 
Fatamal under Jharsuguda Municipality has been completed in all 
respect and no further dumping of waste is taking place in the 
remediated site. Additionally, the daily waste generated in the ULB is 
being processed in the existing waste processing facilities. 

I, further certify that the reclaimed land having area of 2 .43 
Acre to be used for the purpose of Additional Wealth Center. 

Date:20/06/2025 

Special Secretary to Govt. 
lla■II. l!nv. & cc Deptt. 

E 
Jharsugudn Municipality 

531631



------

CERTIFICATE 

This is to certify that the ]oda Municipality has no legacy waste dumpsites under its 
jurisdiction and the daily waste generated in the ULB is being processed in the existing 
waste processing facilities. 

I further certify that no waste generated in the ULB is being dumped at any location under 
Joda Municipality. 

Special Secretary to Govt. 
lloJllli, Env. & CC Oeptt. 

541632



11ua is to certify that the Junugarh (NAC) has no legacy waste 
dumpsitcs under its jurisdiction und the da ily waste generated in the 
ULB is being processed in the existing waste processing facilities . 

I further certify that no waste generated in the ULB is being dumped 
at any location. 

Date: 19/06/2025 

Special Secretary to Govt. 
flloNec. Env. & cc Deptt. 

55 

551633



CERTIFICATE 

This is to certify that the Bio-Mining of Legacy Waste site at 
Lunda Hill, Near MCC and MRF, Ward No- 18 under Kabisuryanagar 
NAC has been completed in all respect and no further dumping of 
waste is talcing place in the remediated site. Additionally, the daily 
waste generated in the ULB is being processed in the existing waste 
processing facilities. 

I, further certify that the reclaimed land having area of 7.379 
(In Acre) is to be used for the purpose of plantation. 

Date: 

(Geo-tagged photograph of the reclaimed land) 

Commissioner/ 6etr~~-,_,..----
Municipal Corporation/ Municipality/ NAC 

Executive Officer 
N.A.C.,-K_abi,ury•n•g•r 

SpeC\al Secretary to G~t­
,...s. EnY. • CC OeP 

561634



CERTIFICATE 

This is to certify that the Kamakhyanagar NAC has no legacy 
waste dumpsites under its jurisdiction and the daily waste generated 
in the ULB 1s being processed in the existing waste processing 
facilities . 

I further certify that the waste genera ted in the ULB 1s not 
dumped at any location. 

Date : 19.06.2025 ~~~t.ii>:M[Nlllt::er 

AC 

5 1-

571635



CERTIFICATE 

This is to certify that the Bio-Mining of Legacy Waste site at 
Daberi under N.A.C, Kantabanji has been completed in all respect 
and no further dumping of waste is taking place in the remediated 
site. Additionally, the daily waste generated in the ULB is being 
processed in the existing waste processing facilities. 

I, further cer tify that the reclaimed land having area of 4. 7 (In 
Acre) to be used for the purpose of Plantation. 

Date:23.06.2025 

~ 

ecutive 
.. C Kant i 

581636



CERTIFICATE 

This is to certify that the Bio-Mining of Legacy Waste site at 
Sarubali, Ward no.01 under Karanjia NAC has been completed in all 
respect and no further dumping of waste is taking place in the 
remediated site. Additionally, the daily waste generated in the ULB is 
being processed in the existing waste processing facilities. 

I, further certify that the reclaimed land having area of 05.38 
Acre is being used for the purpose of Plantation. 

tal"Y to Goyt. 
Spec\a\ secre• cc oeptt. 

,-..t.Env. 

~ 
Executive Officer 

Karanjia NAC 

7 591637



CERTIFICAl'E 

Thi is to certify tha t the Bio-Mining of Legacy Waste site at 
Railway Crossing Gate undt:r K';\c:,hinagar NAC has been completed in 
all respect and n o further dumpmg of waste is taking place in the 
remediated ite. Additionall , the daily waste generated in the ULB is 
being proces ed in the existing waste processing facilities. 

I, further certify that the reclaimed land having area of 0.6 (In 
Acre) to be used for the purpose of Planta tion. 

(Geo-tagged photogra ph of lh ' re: l, im ~ct l,mcl) 

Date: ~O o, ;J.,t;~C 

GO 

601638



CERTIFICATE 

is to certify that the Keonjhargarh Municipality has no legacy 
dumpsites under its jurisdiction and the daily waste generated 

the ULB is being processed in the existing waste processing 

'ffurther certify that the waste generated in the ULB is not dumped at 
any location. 

'-- ta"" to Govt. 
o.ftAt!\al secre ·, .... 
--- • ccoe ..... ••• -=.nv.• 

6.9... 

611639



CERTIFICATE 

This is to certify that the Kesinga (NAC) has no legacy waste 
dumpsites under its jurisdiction and the daily waste generated in the 
ULB is being processed in the existing waste processing facilities. 

I further certify that no waste generated in the ULB is being 
dumped at any location. 

Date :19/06/2025 

tary to Go>1t. 
specie\ secre tt. 

,o,eal. En'I. &. CC DeP 

621640



CER'TIFICATE 

This is to certify that t h e Bio - Minin g of Legacy Waste s ite at 
MCC / MRF Plant, in Ward No-8 under NAC Khallik ote h as been 
comple te d in a ll re spect and n o furthe r d umpin g of w aste is takin g 
place in the r e m e diate d site. Additiona lly, the d a ily w aste gen e ra ted in 
the ULB is being processed in the existin g waste p rocessin g facilit ies. 

I , furthe r certify tha t the reclaim e d land h aving a rea of 0.164 In 
Acre) to b e u sed for the purpose o f Pla n tatio n. 

Date : 1 9 .06.2025 

(, ,3 

Exe 
NAC,Khallikote 

Jn_ 

631641



CERT IFICAT'E 

This is to certify tha t the Bio-Mining of Legacy Wa s te s ite at 
Karadabani, in Ward No-1 under NAC Khandapada has been 
completed in all respect and no further d umping of waste is taking 
place in the remediated site . Additiona lly, the da ily waste gen era ted in 
the ULB is being processed in the existing waste processing faci lities. 

I, further certify that the reclaimed land h avin g ar ea of 0 .40 In 
Acre) to be used for the purpose of Plantation. 

(Geo-tagged photograph of the reclaimed land) 

Da te : 19.06.2025 

lplolal 8ecmary to Govt­
PoN If. EnY, & CC DepU. 

GY 

641642



CERTIFICATE 

This is to certify that the Bio-Mining of Legacy Waste site at 
Chalmunda,Ward no 12 under Khariar Road NAC has been completed 
in all respect and no further dumping of waste is taking place in the 
remediated site. Additionally, the daily waste generated in the ULB is 
being processed in the existing waste processing facilities. 

I, further certify that the reclaimed land having area of 3.5 (In 
Acre) is to be used for the purpose of Plantation. 

<Insert Geo-tagged Photograph of the reclaimed land after 

(Geo-tagged photograph of the reclaimed land) 

Date: 19/06/2025 

Spedal 1ecretar/ to Govt, 
,__ !nY• & cc oeptt. 

Executive fUlbe.R" 

Khariar Road AC 

651643



CERTIFICATE 

This is to certify that the Bio-Mining of Legacy Waste site at 
Putupada ward no-11 under Khariar NAC has been completed in all 
respect and no further dumping of waste is taking place in the 
remediated site. Additionally, the daily waste generated in the ULB is 
being processed in the existing waste processing facilities. 

I, further certify that the reclaimed land having area of 02 (In 
Acre) to be used for the purpose of plantation. 

Geo-tagged Photograph of the reclaimed land after complete remediation 

(Geo-tagged photograph of the reclaimed land) 

Date: 19.06.2025 

Special Secretary to Govt. 
- • •&. ':nv. a cc Deptt. 

661644



CERTIFICATE 

This is to certify that the Bio-Mining of Legacy Waste site at 
Jhinkatangi under Khordha Municipality has been ·completed in all 
respect and no further dumping of waste is talcing place in the 
remediated site. Additionally, the daily waste generated in the ULB is 
being processed in the existing waste processing facilities. 

I, fµrther certify that the reclaimed land having area of 2 .SAcre 
to be used for the purpose of park. 

! . 

Khordha Municipality 
Date : I 

4,.o~.~o~ 
i apeclll s.cretart to Govt. 
: ,o,eat. env. & .cc Deptt. 
I 

671645



CERTIFICATE 

This is to certify that the Bio-Mining of Legacy Waste site at 

Ki nary, Kholadi GP, of Bequniapada Block under Koda la NAC 
has been completed in all respect and no further dumping of waste is 
taking place in the remediated site. Additionally, the daily waste 
generated in the ULB is being processed in the existing waste 

processing facilities. 

I, further certify that the reclaimed land having area of 0.75 (In 
Acre) to be used for the purpose of glantation & C&D processing 
Unit 

(Geo-tagged photograph of the reclaimed land) 

Date: 21-06-2025 

tl~~~~-\a\ s.crew• 7 
-- • cc oeptt. ,.-.Env, 

~-lo-~ 
Executive O~r 
\v Kodala NAC 

r 

681646



CERTIFICATE 

This is to certify that the Konark NAC has no legacy waste 
dumpsites under its j urisdiction and the daily wa ste generated in the 
ULB is being process1ed in the existing waste processing facilities. 

I further certify that no waste generated in the ULB is being 
dumped at any location. 

Date : J.{ , ~ · 'u...-

Konark NAC 

Spect1I Secretary to Govt, 
FoNat. Env. & CC Oeptt. 

691647



CERTIFICATE 

This is to certify that the Bio-Mining of Legacy Waste site at Akash Guda under 
KORAPU Municipality) has been completed in all respect and no further dumping of 
waste is taking place in the rcmediated site. /\dditionally. the daily waste generated in 
the ULB is being processed in the existing waste processing facilities. 

I. further certify that the reclaimed land having area of 3.2(In Acre) to be used 
for the purpose of Plantation. 

Date: ~o/ o/, / '-~ 

. • ◄ •:. • , • • • ... 

Exec~tr 
Koraput Municipality - ID I 

10 

701648



l 

ERT IFICATE 

This is to ccrtif that the Bm-Mining of Legacy Waste ite at 
Kenduguda (Ward No-1) under KO r p D NAC has been completed in all 
respect and no further dumping of waste is taking place in the 
remediated site. Additionally, the daily waste generated in the ULB is 
being processed in the existing waste processing facilities. 

l, further certify that the reclaimed land having area of 2.5 (In 
Acre) is to be used for the purpose of Plantation. 

(Geo-tagged photograph of the reclaimed land) 

-(tiG ~, 
Fxcc ~ c Olfa·cr 

;totpaJ C 

711649



CERTIFICATE 

This is to certify that the Bio-Mining of Legacy Waste site at 
Jyotipada, ward no-07 under Kuchinda NAC has been completed in 
all respect and no further dumping of waste is taking place in the 
remediated site. Additionally, the daily waste generated in the ULB is 
being processed in the existing waste processing facilities. 

I, further certify that the reclaimed land having area of 3.049 
Acre to be used for the purpose of Land for tree plantation. 

Speele• Secretary to Govt. 
,__..., Env. & cc oeptt. 

1J. 

Executive teer 
NAC, Kuchinda 

721650



~ .. --·· - OFFICE OF THE MUNICIPAL COUNCIL, MALKANGIRI 
Odlsha, Pin -764045 Ph: - 06861-230244 e-Mall: - malkanalrlt§>ulborlssa.1ov.fn 

CERTIFICATE 
This is to certify that the Bio-Mining of Legacy Waste site at 

MV-02 Dumpalte, Ward no-16 under Malkangiri Municipality has been 
completed in all respect and no further dumping of waste is taking place in 
the rcmediated site. Additionally, the daily waste generated in the ULB is 
being processed in the existing waste processing facilities. 

I, further certify that the reclaimed land having area of 2.5 (In Acre) 
is being used for the purpose of MRF construction and Plantation . 

(Geo-tagged photograph of the reclaimed land) 

Date: 'l!,/ 06 / 2-!' 

s,eclal aecretary to Govt. 
f,oreat. Env. & CC V]Ptt. 

731651



OFFICE OF MUNICIPAL COUNCIL, NAYAGARH 
Letter No. I 4 ~ Dt. 0 S · o ;(. al~,.. 

CERTIFICATE 

This is to certify that the Nayagarh Municipality had 

already completed remediation of legacy waste during the month of 

December-2024 and the daily waste generated in the ULB was processed 

in the waste processing facilities. 

AIUludlt:67.2fdtm 
Accuracy: 5.3 m 
Time: 10-12:..2024 07:51 

741652



This is to certify that the Bio-Min ing of Legacy Wasre" ear 

MaJya,u Under Ni!gin NAc has been completed in all r ,per •nd no 
further dumping of Waste is taking place in the remedia ed " • 
Additionally, the daily waste generated in the ULi! is being Pfoce ,.d 
in the e><isting Waste Processing facilities. 

~ 

I, further certify that the reclaimed land having area of O.J to be used for the purpose of plantation 

to Govt. lal Secretary o.ptt. 
Spec Env. & cc 

1.s 

_j\ '\~ 'l.l ~· 

~ e Officer Executtv 
Nilgiri NAC 

Executive Officer 
Nilgiri NAC 

751653



OFFICE OF THE NIMAPARA NOTIFIED AREA COUNCIL 
At/Po/Ps:-Nimapara, Oist.-Puri, Odisha, Pin-752106 

e-M aif:-nimapadanac@gmail.com, Web: , Phone No. / Fax:-( 06758) 454167 

CERTIFl( ',\'J'E 

This is to t:t•nify th, t the 'im,qmra N.A. has no legacy waste dumpsites 
under it~ Jllrisdiction and the daily \\'astc generated in the ULB is being processed 
in the existm 0 \\ astt' processing facilities. 

I iunher ct•rtify that no \\ aste g1.•nernted in the ULB 1s being dumped Ht an~ 
location. 

Nimapara NAC 

761654



CERTIFICATE 

This is to certify that the Bio-Mining of Legacy Waste site at 
Godtor, Ward No.-02 under Nuapada NAC has been completed in aU 
respect and no further dumping of waste is ta.king place in the 
remediated site. Additionally, the daily waste generated in the ULB is 
being processed in the existing waste processing facilities. 

I, further certify that the reclaimed land having area of 2 .5 (In 
Acre) is to be used for the purpose of Green belt development & 
Plantation. 

(Geo-tagged photograph of the reclaimed land) 

Date: 19.06.2025 

l~k -~ l~ o, 
Executlv 1cer 
NAC, Nuapada 

I s-crellfY to Govt. 
s,ec1a ...... •nv & cc oeptt. 
~ I :11o • 

771655



CERTIFICATE 
J . _This is to certify that the Bio-Mining of Legacy Waste site at 

anngi, ward no-15, Odagaon under Odagaon NAC has been 
completed in all respect and no further dumping of waste is Laking 
place in the remediated site. Additionally, the daily waste generated in 
the ULB is being processed in lhe existing waste processing facilities. 

I, further certify that the reclaimed land having area of 9.66 In 
Acre to be used for the purpose of plantation. 

Date: 

(Geo-tagged photograph of the reclaimed land) 

~,/ 
Executive Officer 
Odagaon ,NAC 

781656



CERTIFICATE 

This is to certify that the Bio-Mining of Legacy Wasle site at 
Near Gaisilel Road under (Padampur, NAC) has been completed in aJl 
respect and no further dumping of waste is taking place in the 
remediated site. Additionally, the daily waste generated in the ULB 1s 
being processed in the existing waste processing facilities. 

I, further certify that the reclaimed land having area of 0.8 (In 
Acre) to be used for the purpose of Plantation. 

It ., .. 

I.Ula.-
hotograph of the reclaimed land after complete remediation> 

(Geo-tagged photograph of the reclaimed land) 

Date: ':J.Sfo6 /~'J.r 

791657



• I 

CERTIFlCATE 

This is to certify that the Bio-Mining of Legacy Waste site at 

Bangalipada, Ward No. 13 under Paradeep Municipality has been 

completed in all respect and no further dumping of waste is taking 

place in the remediated site. Additionally, the daily waste generated in 

the ULB is being processed in the existing waste processing facilities. 

1, further certify that the reclaimed land having area of 1.89 

Acre to be used for the purpose of plantation and establishment of 

C&D Waste Plant. 

(Geo-tagged photograph of the reclaimed land) 

Date : 20.06.2025 

* Executive Officer 
Paradeep Municipality 

801658



CERTIFICATE 

This is to certify that the Bio-Mining of Legacy Waste site at M atiapa la, 

dumpsite in Ward no 17 and Bypass dumpsite in Ward no. 19 under Pattamundai 
Municpality has been completed in all respect and no further dumping waste is 

taking place in the remediated site. Additionally, the daily waste generated in the 
ULB is being processed in the existing waste processing facilities. 

I. Further certify that the reclaimed land having total area of 0. 75 7 ere to 
be used for the purpose of plantation. 

.• u · . 

.,. . 
Dumpsite at Matiapala 

Dumpsite at Bypass Road 

Date: 

5peelal secretary to Govt • 
...,,_, ,nv. & cc Deptt. 

~4) ·1',' 
Executive Officer 

~mundai Municipality 

811659



.. 

CERTIFICATE 

This is to certify that the Bio-Mining of Legacy Waste site at 
near Kandhamal Dhaba under Phulbani Municipality has been 
completed in all respect and no further dumping of waste is talcing 
place in the remediated site. Additionally, the daily waste generated in 
the ULB is being processed in the existing waste processing facilities. 

I, further certify that the reclaimed land having area of 3 acre is 
to be used for the purpose of Plantation 

(Geo-tagged photograph of the reclaimed land) 

Date: 19.06.2025 

Exec~ 
Phulbani Municipality 

821660



CERTIFICATE 

This is to cer tify tha t th e Notified Area Council, Pipli has no legacy 
waste dump sites under its junsdict1on and the daily waste generated 
in the ULB is bein g processed in the existing waste processing 
facilities. 

I further certify that n o waste generated in the ULB is being dumped 
at any location. 

I 
~ ~ 

Executiv Ofttcer 
Notified Area Council, Pipli 

\a\ secrelarf to Govt. 
s,ec 111 £"" a. cc o,ptt . 
.... Mo • 

831661



OFFICE OF THE NOTIFIED AREA COUNCIL 
' POLASARA, GANJAM. 

Email ID- nacpolasara72@gmail.com Ph. No. · 06810 -291235 

CERTIFICATE 

This is to certify that the Bio-Mining of Legacy Waste site at 
Bellagam Chaka under Polasara NAC has been completed in all respect 
and no further dumping of waste is taking place in the remediated site. 
Additionally, the daily waste generated in the ULB is being processed in 
the existing waste processing facilities. 

I, further certify that the reclaimed land having area of 1.5 (In Acre) 
is being used for the purpose of Plantation. 

(Geo-tagged photograph of the reclaimed land) 

Exe~'fr 
Polasara NAC 

841662



CERTIFICATE 

This is to certify that the Bio-Mining of Legacy Waste site at Dalibandha 
& Kumari site under Purushottampur(NAC) has been completed in all respect 
and no further dumping of waste is taking place in the remediated site. 
Additionally, the daily waste generated in the ULB is being processed in the 
existing waste processing facilities. 

I, further certify that the reclaimed land having area of 3.23( Acre) to be 
used for the purpose of Plantation & approached road. 

(Geo-tagged photograph of the reclaimed land) 

Date:20.06.2025 

851663



CERTIFICATE 

This is to certify that the Bio mining site at Garh,Ward no-07 under 
Rairangpur Municipality has been completed in all respect and no 
further dumping of waste is taking place in remediation site. 
Additionally, the daily waste generated in the ULB is being processed 
in the existing waste processing facilities. 

I, further certify that the reclaimed land having area of 1. 9 acer is 
being to be used for the purpose of plantation. 

Date: 

861664



CERTIFICATE 

This is to certify that the Bio-Mining of Legacy Waste site at 
Thana Bandha and Chilika Kula under Rambha NAC has been 
completed in all respect and no further dumping of waste is taking 
place in the remediated site. Additionally, the daily waste generated in 
the ULB is being processed in the existing waste processing facilities. 

I, further certify that the reclaimed land having area of 1.2 Acre 
to be used for the purpose of vehicle parking. 

(Geo-tagged photograph of the reclaimed land) 

~ 
~ Executive Officer 
~.A.C, Rambha 

871665



-
~ 

OFFICE OF THE NOTIFIED AREA COUNCIL, RANPUR 

RANPUR, DISTRICT: NAYAGARH-752026 
Tel.: 06755 -236099, E-Mai/:eoranpurnac.ranpur@gmail.com 

CER'rIFICATE 

This is to certify that the Ranpur NAC has no legacy waste dumpsites 
under its jurisdiction and the daily waste generated in the ULB is 
being processed in the existing waste processing facilities . 

I further certify that the waste generated in the ULB is not dumped at 
any location. 

Date : 19.06.2025 
... 

lel secretal'Y to Govt. 
Spee .. e"" & cc o,ptt. ,e,r ,s; • 

881666



CERTIFICATE 

This is to certify that the Bio-Mining of Legacy Waste site at 
Birachanclrapur, Ward No. - 6 under Redhakhol NAC has been completed 
in all respect and no further dumping of waste is taking place in the 
remediated site. Additionally, the daily waste generated in the ULB is being 
processed in the existing waste generated in the ULB is being processed in 
the existing waste processing facilities. 

I, further certify that the reclaimed land having area of 1.35 (In Acre) 
is being used for the purpose of Plantation. 

(Geo-tagged Photograph of the reclaimed land) 

Date - ~O• 06' ~ol5 

Q ... 4 

Executive Officer 
Redhakhol, NAC 

~ 

891667



CERTiFiCA TE 

This is to certify that the Remuna NAC has no legacy waste 

within its jurisdiction and the daily solid waste generated in the ULB 

was processed through windrows method at the time of filing of report 

. before the Hon'ble NGT on 24th April, 2025, since Remuna is a newly 

constituted NAC and construction of Waste Processing facilities for 

processing of wet & dry waste are under progress. After 

commissioning of the waste processing facilities. the generated solid 

waste would be processed in the said facilities. 

I further certify that the waste generated in the ULB was not 

dumped at any location. 

' o.:.." 

,.. 

Date : 19.06.2025 Executive r , 
Remuna NA.C. 

901668



Date: 

CERTIFICATE 

This is to certify that the Bio-Mining of Legacy Waste site at BPUT, Chhend 

under Rourkela Municipal Corporation has been completed in all respect and no further 

dumping of waste is taking place in the remediated site. Additionally, the daily waste 

generated in the ULB is being processed in the existing waste processing facilities. 

l . Further certify that the reclaimed land having area of I 0.55 acre is to be used for the 

purpose of development work . 

. • Rour e a, a •• In a 
·--~ . ISRX8•QCW, Rourk.ta Airport, R01.lrk91a, Raurk•I• lndustrlalahlp, Ocllsha 701JOOIJ, lncfl• 

~" ' Lat 22 2!lOD1• 
_ _. Long 84.817:.172• 

(Geo-tagged photograph of the reclaimed land) 

A 
Commissioner 

Rourk<ffltl~iEqml~ration 
Rourkela Municipal CorporatiOn 

911669



CERTIFICATE 

This is to certify ·that the Bio-Mining of Legacy Waste site at T~l­
Nadi Ring Road side under Sonepur Municipality has been completed m 
all respect and no further dumping of waste is trucing place in the 
remediated site. Additionally, the daily waste generated in the ULB is 
being processed in the existing waste processing facilities. 

I, further certify that the reclaimed land having area of Ac. 1.00 to 
be used for the purpose of Plantation. 

111 aecretar'Y to Gc'lt. 
~ . £nv. & cc oeptt. 

/ 
~9P 

u~eDffiCff 
Sanepur Municipality 

921670



CERTIFICATE 

This is to certify that the Soro Municipality has no legacy waste 
dumpsites under its jurisdiction and the daily waste generated in the 
ULB is being processed in the existing waste processing facilities. 

I further certify that th~ waste generated in the ULB is not dumped 

at any location. 

Date :20/06/2025 

~~✓ 
Execu~~~\' 

Soro Municipality 

# 

s.,eclal Secretary to Govt. 
Forest. env. & cc Deptt. 

'f.:3 

931671



Q:RTIFICATE 

!his is to certify lhat the Bio-Mining of Legacy _Waste site at 
Houshmg board colony unde S b da Municipality has been 

. 1 r una e . ak" 
completed m al respect and no further dumping of waste 1s t 1~g 
place in the remediated site. Addit· 11 the daily waste generated m 

. . 1ona y, . f .
1 
. . 

the ULB 1s being processed in the existing waste processmg ac1 1t1es. 

I, further certify that the reclaimed land having area of 2.125 (In 
Acre) to be used for the purpose of Development work in future 

Date: 20.06.2025 

941672



CERTIFICATE 

This is to certify that the Bio-Mining of Legacy Waste site at 
Chittabhanga, Amlipali, Ward No-I I under Sundargarh Municipality has been 
completed in all respect and no further dumping of waste is taking place in the 
remediated site. Addjtionally, the daily waste generated in the ULB is being 
processed in the existing waste processing facilities. 

I, further ·certify that the reclaimed land having area of 0.024 (In Acre) is 
to be used for the purpose of landscaping & greenery. 

(Geo-tagged photograph of the reclaimed land) 

Date: 20.06.2025 

951673



CERTIFICATE 

This is to cenily that the Bio-Mining of Legacy Wa-,tc -. itc at llarir ur . (iP 

Sasana under Surada N/\C has been l.'.omrlctcd in all respect and no further dumpin~ 
of wa.~te is taking placc in the rcmediatcd site. Additionally, the daily \\;aste generated 
in the LILB is heing proccssed in the existing wa<.tc proccssinH, fa ifitiec;. 

I. further certif)· that the reclaimed land having area of0.42 (In Acre) i to be 
used for the purpose of Plantation. 

(Gt o-tagged photograph of the reclaimed land) 

Date: 19.06.2025 

961674



CERTIFICATE 

This is to certify that the Bio-Mining of Legacy Waste site at Rani 
park, ward no. 2 under Talcher Municipality has been completed in all 
respect and no further dumping of waste is taking place in the 
remediated site. Additionally, the daily waste generated in the ULB is 
being processed in the existing waste processing facilities. 

I, further certify that the reclaimed land having area of 2.87 (In 
Acre) to be used for the purpose of plantation / 
Development work. 

(Geo-tagged photograph of the reclaimed land) 

Date: 

971675



CERTIFICATE 

This is to certify that the Bio-Mining of Legacy Waste site at 
Fatamunda, Ward No- 12, Near SeTP, Tarbha NAC under Tarbha 
NAC has been completed in all respect and no further dumping of 
waste is taking place in the remediated site. Additionally, the daily 
waste generated in the ULB is being processed in the existing waste 
processing facilities. 

I, further certify that the reclaimed land having area of 0.50 
Acre to be used for the purpose of Sanitation Vehicle Parking Shed. 

- ....... 
Lat11ude 20 7206S• 
L0"91lude 83 679463 
ICJ~ai,o,, 156 ◄S•◄S 3 m 

ccu,ecy 5 8 m 
1,m,,· 06-19·202512.09 

(Geo-tagged photograph of the reclaimed land) 

Date: 19/ 06/ 2025 Execu · ficer 
NAC Tarbha 

981676



CERTIFICATE 

This is to certify that the Bio-Mining of Legacy Waste site at Desil 
under Panchayat Area Titilagarh Municipality has been completed in 
all respect and no further dumping of waste is taking place in the 
remediated site. Additionally, the daily waste generated in the ULB is 
being processed in the existing waste processing facilities . 

I, further certify that the reclaimed land having area of 5 (In 
Acre) to be used for the purpose of Plantation and Devdopment 
Purpose. 

Date: Ex~:: 
Titilagarh Municipality 

a,eclal secretary \e Govt, 
fqre•t 1:nv. & CC t>eptt. 

991677



CERTIFICATE 

This is to certify that the Bio-Mining of Legacy Waste site at 
Nagaon, Ward No 1 under Tusura NAC has been completed in all 
respect and no further dumping of waste is taking place in the 
remediated site. Additionally, the daily waste generated in the ULB is 
being processed in the existing waste processing facilities. 

I, further certify that the reclaimed land having area of 1.25 (In 
Acre) is being used/ to be used for the purpose of plantation . 

e rec aime 

. e--~fficer 

~xecutive Of~~fi NAC 

tOD 

1001678



CERTIFICATE 

This is to certify that the Bio-Mining or Legacy Waste site at Mendhakhai, ward no 8 under 

Udala NAC has been completed in all respect and no further dumping of waste is taking 

place in the remediated site. Additionally, the daily waste generated in the ULB is being 

processed in the existing waste processing facilities. 

1. Further certify that the reclaimed land having area of 0.4 acre is being used 

for the purpose of gardening and plantation. 

Date - 20.06.2025 

111 a.cre•rv to Gollt. 
~at. Env. & cc Deptt . 

.1.0i. 

1011679



CERTIFICATE 

This is to c rtify that th Bio-Mining of Legacy Waste site at 
Dumping Yard Ward No.OB RD Offic Back Side, Canal Road under 
Umerkote Municipality has been completed in all respect and no 
further dumping of waste is taking place in th remediated site. 
Additionall_ , th dail. waste generated in th ULB is b ing processed 
in the existing waste processing facilities. 

I, further certify that the reclaimed land having area of 3 .5 (In 
Acre) is being used for the purpose of Constructions of Addi. 
MCC&MRF. 

(Geo-tagged photograph of Addi. MCC & MRF) 

1021680



CERTIFICATE 

This is to certify that the Bio-Mining of Legacy Waste site at 
KACRAR1JDl,WARD 110.-8 under VYASAIIAOAR lllllllcipallty has 
been completed in all respect and no further dumping of waste is 
taking place in the remediated site. Additionally, the daily waste 
generated in the ULB is being processed in the existing waste 
processing facilities. 

I, further certify that the reclaimed land having area of 3.5 Acre 
is being used for the purpose of Public Park. 

, 
\J. /41o\'\,~ r~, 

Executive Officer 
~asanagar Municipality 

1031681



This is to certify that the Bio-Mining of Legacy Waste site a t 
Bijakhaman,Ward No- 18 under _Balangir Municipality h as been 
completed in all respect and no further dumping of waste is taking 
place in the remediated site. Additionally, the daily waste genera ted in 
the ULB is being processed in the existing waste processing facilities . 

I, further certify tha t the reclaimed land having area o f 6 .552 (In 
Acre) is being used for const ruction of additional 2nos of MCC @5 TPD 
& 1 no's of MRF @lO TPD. 

(Geo-tagged photograph of the reclaimed land) 

~ ~cer 
Balangir Municipality 

~,'SV,._:·.J 
, .... ?-'· 

1041682



l' l· Ir I I H <. A I E 

\'h1s 1:-. 11• \·1·1111\ 1h.11 1hc 810 Mining o f Lcgac\ Wasll "Ill 11 

\ \\:nd.1p.1d.1. \hi 1l I~ undt·t 13,trgarh Munic:1palit) 1s o ngoing c1nd n o 

1unlw , dumpmg 1ll \\aslc 1s 1ak111p. pl.we 111 the sllc Add1llonall\ t hl 

,i~ul~ ".,sic gc1wra1cd 111 1 lw l, LB 1:-. being processed in th c: ex.ist tng 

\\ ,\Sil' prlll'\'SS\11g_ f::icdillC'S 

I. further certify Lhat after comple uon of the remed1auon 11 

legacy "·aste. the reclaimed land shall be u sed for a ny de\'elopmt>nt~il 

works 

Date:23 .06.2025 

S,.CIII a.cretary to !;ovl . 
......, Env. & cc Oeptt. 

.tOS 

1051683



CERTIFICATE 

This is to certify that the Bio-Mining of Legacy Waste site at . , ,. 
Chandania Hill under Berhampur Municipal Corporation is ohioing 

ind no further dumping of waste is talcing place in the site. 

Additionally, the daily waste generated in the ULB is being processed in 

the existing waste processing facilities. 
. . :1 !!. !!l _l 

I, further certify that after completion of the remediation of 

legacy waste, the reclaimed land shall be used for any developmental 

works. 

Date: 19.06.2025 
. ,· 

I, , .. 

('\ ~\l\,f"'lr 
1-- '°'\' 

Dy. Commissioner -
' I II I 1 , I 

Berhampur Municipal Corporation 

--:1aa Secretary to Govt, 
ftr I I t, Env. & CC Deptt. 

• I i• 

1061684



CER'fIFICATE 

This is to certify that the Bio Mining of Legat=y Wa tc site t 

Ghuasuni , Daruthenga, under Bhubanf'swar Muui ipal Corporation is 

ongoing and no further dumping of waste 1s taking place m th1; ite. 

Additionally, the d,--lily \\asle generated in the ULB is be-mg prot;e" d ir 

the existing waste processing facilitic ·. 

I, further certify that after completion > t11e m 

legacy \\aste, the reclaimed land sha.ll be used m a v l \ l ,p1 1 

works. 

Date:23.06 2025 Addi
• ~;.,\,\ 1/\ -

tion iJ1 (;\ oner 
Bhu an s !Tar Munic 0 pal Corp r tio 

Addltio11I Comminloner 
BhubanHWlf foniclpel Corp;"!'3flon 

f 

l 

1071685



This rtify that the B10 Mmmg of Legacy Wa k s1fr at 
Banmunda Ward o-6 under Birmitralrn.LMunicipalit:y (Mumc1pal 

Corporation/Muni ipahty / AC) ha been compl,·ted m all wsp<· t and 
no furth r dumping of ast i taking place in the remediated ite 

dditionall.), the dail) a te- ge-nr:-rated in thr:- ULB is bei11g pro e ,e,d 

in the exi ting \\ a te pro e ·sing facilitie . 

l, further cen1f that the reclaimed land haVIng area of 3.5 (In 
Acre) to be u ed for the purpo of Plantation. 

(Geo-tagg d photograph of the reclaim d land} 

Date· 19 0 2025 

F rUU\.P Offit e 

B trapur Mum 1p 

1081686



CUTIACK MUNICIPAl CORPORATION 
Tel No.230~5 I 7, 2308424, 2312663. 2308104(F.u) 

CERTIFICATE 

This is to certify that the Bio-Mining of Legacy Waste site at 

Chakradharpur under Cuttack Municipal Corporation is ongoing and no 

further dumping of waste is taking place in the site. Additionally, the 

daily waste generated in the ULB is being processed in the existing waste 

processing facilities. 

I, further certify that after completion of the remediation of legacy 

waste, the reclaimed land shall be used for any developmental works. 

Cuttack Municipal Corporation 

9"CIIII Secretary to Govt. 
,..._, Env. & CC Deptt, 

Keep Your City Clean & Green 
t • • t I t I I t I I I I I I I • • 

1091687



CERTIFICATE 

This is to certify that the Bio-Mining of Legacy Waste site at 

Okilaguda under Gunupur Municipality is .ongoing and no further 

dumping of waste is taking place in the site. Additionally, the daily 

waste generated in the ULB is being processed in the existing waste 

processing facilities. 

I, further certify that after completion of the remediation of 

legacy waste, the reclaimed land shall be used for any developmental 

works. 

Date: 

~ tu_, ·u/Y r 
Exe cu (9'fficer 

Gunupur Municipality 

1101688



• -~~ G~Q(JQ~Q Ql~~IQQ : ~QqQ 
J 1 OFFICE OF THE MUNICIPAL COUNCIL: JEYPORE 

Letter No· ~' '2D Phone No. : 06854-231098, e•M1II: ~l!.lm•ll,<om lof/2..r 
~ • •• ••••••••••••••• l)atc: -~/.· •. . .....•... 

CERTIFICATE 

This is to certify that the Bio-Mining of Legacy Waste site a t 

IIOKAPUT_ under JEYPOR Municipality is ongoing and no further dumping 

of waste is taking place in the site. Additionally, the daily waste generated in 

the ULB is being processed in the existing waste processing facilities. 

I, further certify that after completion of the remediation of legacy 

waste, the reclaimed land shall be used for any developmental works. 

Date: 21.06.2025 

;;: 
er 

1cipality 

1111689



CERTIFICATE 

This is to certify that the Bio-Mining of Legacy Waste site at 

Hazaribagicha, ward no. 12 under Kendrapara Municipality is ongoing 

nnd no further dumping of waste is taking place in the site. 

Additionally, the daily waste generated in the ULB is being processed in 

t:i.1e existing waste processing facilities. 

I, further certify that after completion of the remediation of 

legacy waste, the reclaimed land shall be used for any developmental 

works. 

Date: 19.06.2025 

Executiv 
Kendrapata Mu 

~ 

retarf to Govt. 

~~;"· & cc oeptt. 

14 lG/'J}( 
ffice~ 
icipality 

1121690



CERTIFICATE 

This is to certify that the Bio-Mining of Legacy Waste site at 
Podalguda, near RTO Office back side under Nabarangapur 
Municipality has been completed in all respect and no further 
dumping of waste is taking place in the remediated site. Additionally, 
the daily waste generated in the ULB is being processed in the 
existing waste processing facilities. 

I, further certify that the reclaimed land having area of 4.47 (In 
Acre) to be used for the purpose of Plantation. 

(Geo-tagged photograph of the reclaimed land) 

Date: 23/06/2025 

E~~~~ 
Nabarangapur Municipality 

1131691



CERTIFICATE·. 

This is to certify that the Bio-Mining of Legacy · Waste site at 

Ward No-01, Near Gridco Office, under Paralakhemundi Municipality is 

ongoing and no further dumping of waste is taking place in the site. 

Additionally, the daily waste generated in the ULB is bein~ processed in 

the existing waste processing facilities. 
\ . 

I, further certify that after comp(etion of the remediation of 

legacy waste, the reclaimed· land shall be used for any developmental 

works. 

Date: 

Execu e Officer 
Paralak mundi Mun"tcipality 
Executive Officer 

Paralakhemundi ·Municipa.µty 

clal Seereta,Y to Govt. 5:11_., '!nv. & cc oeptt. 

1141692



CERTIFICATE 

This is to certify that the Bio-Mining of Legacy Waste site at 
Rampall, Ward No- 07 under N.A.C, Patnagarh has been completed 
in all respect and no further dumping of waste is taking place in the 
remediated site. Additionally, the daily waste generated in the ULB is 
being processed in the existing waste processing facilities. 

I, further certify that the reclaimed land having area of 18.28 
(In Acre) to be used for the purpose of Plantation and Development 
purpose. 

(Geo-tagged photograph of the reclaimed land) 

Date: alA } lr6 ~ 

1151693



CERTIFICATE 

This is to certify that the Bio-Mining of Legacy Waste site at 

Baliapanda under Puri Municipality is ongoing and no further dumping 

of waste is taking place in the site. Additionally, the daily waste 

generated in the ULB is being processed in the existing waste 

processing facilities. 

I, further certify that after completion of the remediation of 

legacy waste, the reclaimed land shall be used for any developmental 

works. 

(o 
~ ~ 

Exec er, 
Puri Municipality, Puri. 
Date: 

Special Secretary to Govt. 
ll!Dfeat, Env. & CC Deptt. 

1161694



Cli:R}JFICA'fE 

This i ~ to certify that the Bio-Mining of Legacy Waste site in 

Rajgangpur Municipality was ongoing during the month of April, 2025 

and no further dumping of waste was taking place in the site. 

Additionally, the daily waste generated in the U LB is be ing processed 

in the existii1g waste processing facilities. 

I, further certify that after completion of the remediation of 

legacy waste, the reclaimed land sha ll be used for any developmental 

works. 

tw\'))),J; 
Sanitation Expert 

Rajgangpur Municipality 

Date : '10 I ~ti j '2JJ1.'5 

Asst. t ccr ( 
·{;~a~l?-fr 

Rajgangpur M icipality 

~-
Executive Officer 

Rajgangpur Municipality 
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CERTIFICA'fE 

This is to ccrtifv that the Oio-Mining of Lrgucy WAstr site at Near 

Maa Majhi OhnriRni Temple- under RoyagAda MunicipHlity is on~oing 

:rnd no fur1hcr ciumping of wAsk is taking ph:K<' in the site. 

Additionally, the daily waste generated in the ULB is being processed tn 

the existing waste processing facilities . 

I, further certify that after completion of the remediation of 

legacy waste, the reclaimed land shall be used for any developme ntal 

works. 

Date: 19/06/2025 
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CERTIFICATE 

This is to certify that the Rlo·Mlning of l.egr1cy Waste site at A· Katapa\i , 

near Rathi steel under Sambalpur Municipal Corporation is ongoing and no furthe r 

dumping of waste is taking place in the site. Additionally, the da ily waste generated 

in the ULB is being processed in the existing waste proccc;sing facilities. 

I, further certify that after completion of the remediat ion of \c~a cy wa5te , 

the reclaimed land shall be used for any developmental works. 

Date:19/06/2025 

Co~ ner 
Sambalpur Municipal Corporation 

--
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